52 Matters raised [RATYA SABHA] with permission

Committee on Information Technology on 'Setting up of Post Bank of India as a
Payments Bank -Scope, Objectives and Frameworks', pertaining to the Department

of Posts, Ministry of Communications.

MATTERS RAISED WITH PERMISSION

MR. CHAIRMAN: Hon. Members, I have received notice from Shri Ripun Bora
and Shri Sanjay Singh. The same matter was discussed yesterday and I have
disallowed it.

SHRI RIPON BORA: Sir, T have...
MR. CHAIRMAN: Not now.
SHRI RIPON BORA: Sir, it is a serious matter.

MR. CHAIRMAN: Not now. If you are going to argue like this with me, T will

not give a chance to you, Mr. Bora. Now, Dr. Satyanarayan Jatia.
SHRI RIPCN BORA: *

MR. CHAIRMAN: It is not going on record. ...(Interruptions)... You are going
to hurt the interest of the Members in Zero Hour. ...{Interruptions)... Don't you want
Zero Hour? ...{Interruptions)... Okay, I leave it to you. Members should tell me if

they want Zero Hour or not. T would like to ask the House. ...(Interruptions)...
SHRI RIPCN BORA: *
MR. CHAIRMAN: Tt is not going on record.

Need for effective security measures to prevent accidents
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SHRI RTPON BORA: Sir, since you have not allowed me to speak, I walk out

in protest.
{At this stage the hon. Member left the Chamber)
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The FSSAI Report on increasing number of non-conforming

licensed food products

DR. NARENDRA JADHAV (Nominated): Sir, the Food Safety and Standards
Authority of India (FSSAI) 1s the body that sets the globally benchmarked standards
of food and ensures that these standards are followed by the food business and
industry so that citizens consume safe products. The FSSAI has reported that in
2018-19, out of the 1,06,459 samples of licensed food products analysed, as many
as 29 per cent were found to be non-conforming to the safety standards (3.7 per
cent samples were unsafe, 15.8 per cent samples were sub-standards, and nine per
cent had labelling defects). The Authority has also indicated that several States have
not been able to put in place full-time officers for food safety and do not have
proper food testing laboratories. This issue 1s of grave importance as it poses a

serious threat to public health and the 31 food borne hazards which have been



